NATIONAL COMPANY LAW TRIBUNAL
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C.P No. 15/(MAH) /2016
CA No.

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

S. No. NAME DESIGNATION SIGNATURE
Bl % Bt i Arelvocaye 1R800

. Maddea, £ (,
b ety Wi .

N M for Respondant e

Bk, R e

M Ch \\/_YfK\ P ”C‘ N,p_g;f‘,.il,.?,q,_ O ~ 6 /
S-Char (w0 <t f

Vb Vidhii Pcn‘%vt’r‘ 5 {» :
3) Mg, Aavh Tumon Adv -F:.« Eejfbnfom\ %W
\|b MRK Legal No. 5 (in ).A.)

Order

CP No.15/241-242/ NCLT/MB/MAH/2016
= 2 DL LI/MB//MAH/2016

At request of the parties, list this matter for hearing on 12.1.2017.
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B.S.V. PRAKASH KUMAR
Member (Judicial)
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V. NALLASENAPATHY
Member ( Technical)
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